
Misc (Crl) Bail Case No 312 of 2022

(Present: N. Goswami, Addl. Sessions Judge (FTC), Sonitpur, Tezpur.)

ORDER
L4-O7-2022

This is a petition filed u/s 439 of CrPC with prayer to

release accused Smti Sunita Das on bail in connection with Dhekiajuli

PS Case No.109/2020 uls 371 of IPC.

Called for the case diary has been received.

I have heard the learned Counsel for the accused and also

the learned Addl PP for the State.

The facts of the case, in brief, are that on 27-02-2020 an

FIR was lodged by one Sri Niranjan Bagowar at the Dhekiajuli PS

stating therein that about one year ago, the accused Suniuta Das

had kidnapped three girls including the daughter of the informant,

from their house by inducing them to go with her. When the

informant went to the house of the accused and requested her to

return their daughters, she rebuked the informant using obscene

language. Based on the FIR, Dhekiajuli PS Case no. 109/2020 was

registered. The accused was arrested and she has been in custody

"since 04-06-2022.

The learned Counsel appearing for the accused has

submitted that though the case was registered uls 37L of IPC, the

FIR, does not reveal any elements of the offence under that Section.

Moreover, there an inordinate delay in lodging the FIR and th6

reasons thereof has not been mentioned in the FIR.

On the other hand, the learned Addl PP has submitted

that the statement of witnesses recorded so far reveals sufficient

incriminating materials against the accused.

The record reveals that the investigation has sufficiently

progress and most of the vital witnesses have been examined so far.[D/



The victim girls have also been recovered. Further detention of the

accused does not appear to be necessary.

Considering all these aspects of the matter, including the

fact that the accused is a woman; the accused smti sunita Das is

allowed to go on bail of Rs. 30,000/- with two local sureties of the

like amount to the satisfaction of the learned Eleka Magistrate.

Return the case diary with sealed envelope.

With this orde6 this Misc. (Crl.) case stands disposed of.

Addr. e.*___rFrc),
Sonitpur, Tezpur


